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encourage the local entrepreneur to 
seek assistance from these Corpora­
tions and not directly from the State’s 

enum1

Slui S. N. Mlshra: That is what I 
have mentioned  It should be routed 
through the financial institutions

Shri Kodiyan: In answer  to  an 
earlier  supplementary,  the  hon 
Deputy  Minister  stated  that  the 
lanning Commission has agreed  to 
certain  proposals  of  the  Kerala 
Government m this connection  May 
I know those proposals’

Shri S. N. Mishra: Since the main 
uestion did not specifically relate to 
J&vvte, 2 do not  hsre  ell  those 
schemes just now

Shri Harish Chandra Mathnr: Is it
a fact that those State Governments 
which have tended to ignore the ad­
vice of the lanning Commission m 
this matter are those where the in­
dustrial development has been most 
insignificant diurmg the last si or 
seven years’   May I know  what 
other incentives the lanning Com­
mission is prepared to give for the 
industries in those States’

Shri S N Mishra. In the case of 
Assam, which is considered to be an 
etremely backward State industrially 
we have made an eception  But the 
hon. Member would realise that if this 
is ermitted without any proper ea­
mination, there would be a  lot  of 
competition and wooing by different 
States and probably  the  advanced 
States might get away with it

Shri Harish Chandra Mathnr: Why
dont you trust the State Government 
to that etent’

Shri H. N. MilkerJee. May I know 
if the attention of the  Government 
has been directed  towards a report 
in West Bengal that certain  money 
provided for the public sector for the 
urpose of setting up a fertilizer fac­
tory in West Bengal has been diverted 
to 4 private capitalist, Birlas, and if 
so Whether this has been m conformity

with the Governments  instructions 
and desires

The Minister  of  Industry  (ghn 
Mannbhai Shah): That is not a fact 
There was no provision for a fertilizer 
factory in public sector in West Bengal 
which could be diverted

Synthetic Rabber lant at feareilly 

f Shri Bhakt Danhan:
*15   Shri Osman All Khan

( Shri Mohan Swamp:

Will the Minister of Commerce and 
Industry be pleased to refer to the 
reply given to Starred Question No 
1058 on the 16th December 1958 and 
state the progress since made m set 
ting up a synthetic rubber plant at 
Bareilly (U )’

The Minister of  Industry  (Shn 
Mannbhai Shah): There has been no 
new development in the last two 
months but we are epecting  some 
definite proposals by March or April
1959
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Shri Mthu Smrnv: la it a fact 
that about 100 acres of land has been 
acuired for the establishment   of 
this factory  Is it also a fact that 
standing crops of  cultivators  have 
been destroyed at the tune of acuisi­
tion

Shri Mannhhal Shah: No, Sir. That 
stage has not arrived yet.  erhaps 
the hon. Member is meaning  some 
other factory.  This factory is  still 
under consideration.
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Shri Ramanathan Chettlar:  Alter
this factory has gone into production, 
may I know whether all the reuire­
ments of the country will be met*

8hri Mannbhai Shah: It is epected 
that the country will be more than 
selfsufficient after  this plant comes 
into operation.  Its capacity will  be
20,000 to 0,000  tons  of  synthetic 
rubber per year
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Dandakaranya Scheme

M   Shri H. N Mukerjee:
Shri Muhammed Ellas:

Will the Minister of RehabllttaUaa 
and Minority Affairs be  pleased to
state

(a) what is the estimated number of 
doctors, teachers and  other  profes­
sional men whose services  will  be 
needed for purposes of  the  Danda­
karanya project,

(b) whether  recruitment of such 
personnel will begin soon and

(c) the principles laid  down  foi 
making such recruitment’

The Deputy Minister of RehabnJia 
tion (Shri . S. Naskar): la) No final 
assessment of  the  reuirements of 
doctors, teachers and  other  profes­
sional men is possible at this stage as 
this will greatly depend on the num­
ber of displaced persons who settle in 
the area and the needs of the local 
population.  The number of doctors 
reuired immediately are One Chief 
Medical Officer and 7 Medical Officers.

(b) and (c). Recruitment is made in 
accordance with the normal rules fol­
lowed by Government  Departments. 
However subject to suitability, it Is




